Name of corporate Debtor:- PLANET MOBILES PRIVATE LIMITED
Date of Commencement of CIRP:- 8th July, 2022
List of Creditors as on 15th June, 2023

List of operational creditors (Government dues)
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are
submitted
by
department
o I on the basis
State Tax Officer(3 Ju Government
1 . (3) y 9,73,62,047.00 9,73,62,047.00 . No no No 0% 0 0 0 of ex parte
Unit-8, Ahmedabad | 14,2022 claims
order. In
order to
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claim IRP
needs books
of accounts
Assist and records
. f the
C f |oul G t 0
ommissionerot—1-uly 1,41,14,235.00 | 1,41,14,235.00 | o™ INe o |No 0% 0 0 0 company
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Taxes,Bengaluru

which are




The Joint 18 Jul Government
3[Commissioner Sales v 86,16,018 86,16,018 . No no No 0%
2022 claims
Tax, Kolkatta
State Tax Officer, | 21 July, G t
ate Taxcer uy 2,71,41,751 2,71,41,751 | VMMM Ao o |No 0%
Aurangabad 2022 claims
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5] Commissioner (ST), Y 7,14,49,005 7,14,49,005 . No no No 0%
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Vijaywada
GSTd t t | 25 Jul G t
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Exise and Taxation 1st Jul Government
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Department of 12th
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Punjab 2023
39,59,86,904.00 39,59,86,904.00 0%

not recived
by the IRP
yet. Also the
company is
strike off
and the last
available
balance
sheet on the
portal of
MCA is for
the financial
year 2014-
2015 on the
basis of
which it is
not possible
to verify the
claim. The
IRP has
asked the
directors to
provide the
IRP with
contacts of
professional
s so that the




